Bl erew v wer

This 1s a digitally signed Gazette, to verify click here.
http://rajpatrahimachal.nic.in

o194, feATae uaer

R <Yl ST I gRT UahIfed

AR, 06 TIRR, 2024 /15 BIID, 1946

fRHrae UeY WReR

Qrel, ARG ATYfd T STHRHT A1l faWmT

RMeT—2, 28 3IheX, 2024

W& : ThHoSoTHo—T(3)—1 /2022 —BHMae Ul & rovure, fafde Amdfasm= iferfrm,
2009 (2010 T SJIAFH FHTH 1) B ORI 53 GRT Y& ARKAT BT YANT PR gY AR ARA

166—XToTU= / 2024—06—11—2024 (7579)



7580 IST93, fRATeT U9, 06 FawR, 2024 /15 HIfcid, 1946

WHR & WAL & A 59 [T & SIERET A& (hosloTo—T (3)—1/2004—do, TRIG
13 |, 2011 GRI SMOGT 3R o0y ZAME U § ARG 18 A, 2011 P THIRI AT
yewr, faftes w19 s (racH) 9, 2011 &7 HNEM &1 IR R § 3R 3% SRR B
T & forg o9y (§—Toie) f2AMae Uee H UdegRl UBbIerd fhar S w;

39 Ureg Rl gRT IR gEIfdd 819 dTdl ke Bl S<h UTwU RIHEl @ 916d B
MY AT JS B/E O 98 SW/S=T 39wy Rl & s (§—Toie), fREmEe gewr #
YHIRE $ IRIE ¥ A 39 @7 @i & Wiar Mqere, @ AanRe Mg gd SuHRhT A,
THoEloPo HIFRCITH dh o 42 B!, REAT—171 009 B AT HAD I,

SWIh FIa e[y & Wid 9T gy sme™ (u) A1 gea @), I e B/ W A
Al @1 &ifcm w9 39 ¥ gd WRGR §RT AR faar s, srerfd—

1. Jferg Tm R yR™M——(1) 9 Al @1 Wi 9w Rema wew, fafe |m
fagm (gacH) dees 99, 2024 21

(2) A W IoTuE, e ueer # S UHRE @ aNg | ug a8l |

ST —9
(a8 @R 10 <)
grel 14l 3R ATl AT A1 & SUBRN & AT AR WHH & v < B
1. (@) gfera e,
atereTT gfa f= i (v1T)
10 f¥o Mo 60.00
5 fF odTo 40.00
2 fFo To. 40.00
1 o Mo 40.00
500 o 30.00
200 7o 30.00
100 o 30.00
50 o 30.00
20 7o 30.00
10 UTo 30.00
5 3o 30.00
2 UTo 30.00
19To 30.00
LAy (@) dre:
EIEEIE] wfa & e (F1T)
100 9T © (500 F¥<) 40.00
40 9T o (200 F2) 40.00
20 9T o (100 F32) 40.00
10 9T o (50 F¥2) 40.00
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4 9T o (20 F32) 40.00
2 9T o (10 F32) 40.00
19T o (5 F2) 40.00
400 ffro Ao (2 FX2) 40.00
200 fio Ao (1 %32) 40.00
100 o o (0.5 F¥2) 40.00
40 fo UTo (0.02 F¥2) 40.00
20 fo TTo (0.01 F¥2) 40.00
10 fo Mo (0.05 Fi= 40.00
4 o Ao (0.02 F2) 40.00
2 o 7m0 (0.01 F%2) 40.00
1 o AT (0.005 F=) 40.00
() Hferfrese Aig =T are:
e gfa dre fie (FuT)

10fF oo 40.00

5fFouTo 40.00

2FF o ;o 30.00

1 ﬁ? o [T o 20.00

500 9T o 10.00

200 7T o 10.00

100 T o 10.00

50 9T o 10.00

207 o 10.00

1097 o 10.00

597 o 10.00

29T o 10.00

197 o 10.00

(@) T g 9Te (gferas & fa):
e it o\ fie (FuT)

500 9T o 10.00

200 9T o 10.00

100 T o 10.00

50 3T o 10.00

209 o 10.00

1037 o 10.00

59T o 10.00

29T o 10.00

19T o 10.00
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() MR 2RI R Welcusiis g a1

aferemT gfa ore fie (FUT)
50 fFo UTo 50.00
20 o TTo 40.00
10 f3Fo oo 40.00
5 R0 To 40.00
2 o 7o 30.00
1 oo Ao 20.00
500 ITo 10.00
200 9To 10.00
100 9To 10.00
50 Ao 10.00
20 TTo 10.00
10 TTo 10.00
5qTo 10.00
2 qTo 10.00
1 o 10.00

(@) S=a &o AT @ Jolg 72 D S @ fog AFe 91

EIR I EIPENRIEEERICIE L EIPENRIELERICIE L
0.5/10000 % FEHTT HIE ®IT H 3.3/10000, 1.7/10000 <
1.0/10000 3 TEHETT FIF YT H
100 o UTo 75.00 50.00
200 fFo ATo 150.00 100.00
500 f¥o o 300.00 200.00
1000 BFo 9o | 750.00 500.00
2000 o ITo | 1500.00 1000.00
5000 fFo UTo 3000.00 2000.00
2. HATHIT :
e gfa o B9 (FIT)
100 =fre¥ 3T | wo® 100 e =\ & forw 50.00 =90
TAY ATaF TIT Ted ATA=h 100 =fiex a7 3o
Ot % forw 7 =9 stfesray 5000 =90
F Feaefi
50 S1a¥ 100.00
20 A1aT 40.00
10 <fiex 40.00
5 H1aT 20.00
2 AT 20.00
1% 20.00
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500 o &fto 20.00
200 ffo =t o 20.00
100 fo #fto 20.00
50 o o 20.00
20 f&o o 20.00
10 f&o =ffo 20.00
5 fro =fto 20.00
2 fﬁ'o Fvﬁ'o 20.00
1o &t o 20.00
3. oHIg A
(®) o=
S RIC gfa f= fre (FaT)
2 ez 20.00
1 HteT 20.00
0.5 Hiex 40.00
1 ez MU (T4 40.00
FHfer a7 )
40.00
0.5 e ISuee (T
e 97 )

(@) wifRed &1 991 /AT g1 /el Wi

[EAT [ gid Hex &
(FUT H)

T — | 2.00

ajf_” 2.00

T -1l 1.00

() wifesT W

EICEIE) it o\ fie (FuT)
14T 20.00

0.5 Hiex 20.00
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(=) |d&or =
AteTT gfa i He (F9T)
30 Htex 200.00
20 Hiex 200.00
4. 919 Tl T P IR TG :
AtogTT gfa ore fie (FUT)
200 fFo ATo 800.00
100 foFo T 600.00
50 fFo ATo 300.00
20 o TTo 300.00
10 fFo TTo 300.00
5o ATo 200.00
2 fFo UTo 200.00
1 ﬁ?o AqTo 200.00
500 TTo 3T ITH FH 120.00
5. €19 ol O T 3N -
EICEIE) it o e (F10)
1000 f3Fo TTo 400.00
500 foFo oo 400.00
300 fFo o 400.00
200 fFo Ao 200.00
100 fFo wTo 200.00
50 faro o 40.00
20 o TTo 40.00
10 fFo uTo 40.00
5 ﬁ;o AT o 30.00
2 o o 30.00
1 oo TTo 30.00
500 TTo T ITqH FH 20.00

6. IN—XqaIferd Al SUBRVI— AifAH (TeAr) a7t 111 R IV :

EICEIE) gfa i Fie (F90)
400 = 4000.00
300 29 3000.00
200 & 3000.00
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150 =9 2000.00
100 = 2000.00
80 = 2000.00
60 = 2000.00
50 29 2000.00
40 29 2000.00
30T 2000.00
2539 2000.00
2039 2000.00
1529 2000.00
109 1000.00
529 500.00
3aq 400.00
23T 400.00
1500 fFo ATo 300.00
1000 o 3To 300.00
500 ﬁ?o qT o 300.00
300 fFo WTo 200.00
250 fFo TTo 200.00
200 o oo 100.00
100 3o TTo 100.00
50 ﬁ?o qT o 100.00
30 ﬁ:.o qTo 100.00
25 fFo TTo 100.00
20 fFo ATo 60.00
15 foFo AT 60.00
10 ﬁ:.o qTo 30.00
5 ko wTo 30.00
3 ﬁ-?o qTo 30.00
2 ﬁ-?o T o 30.00
1 o 3o 30.00
500 UTo AT 3T FH 15.00

7. IR—EIATford il SUBRUI— Fadeitad avf [ R IV :

afereTT gfa o sy i
(F7T)
400 & 4000.00
300 2 3000.00
200 = 3000.00
150 = 2000.00
100 &= 2000.00
80 & 2000.00
60 T 2000.00
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50 = 2000.00
40 =9 2000.00
30T 2000.00
2529 2000.00
2029 2000.00
1529 2000.00
10 1000.00
529 1000.00
3aq 500.00
2aq 500.00

1500 oo 3To 250.00
1000 o UTo 250.00
500 oo ATo 250.00
300 fFo TTo 200.00
250 fFo ATo 200.00
200 o ATo 200.00

150 fFo ATo 200.00

100 fFo ATo 200.00

50 foho ATo 200.00

30 fFo UTo 200.00

25 foFo ATo 200.00

20 o ITo 100.00

15 o oTo 100.00

10 foFo AT 100.00

5 fFo ATo 100.00

3 ko wTo 100.00

2 fFo 7m0 100.00

1 fFo UTo 100.00

500 T o T ITH FH 100.00

8. (i) IR—=nfera A SUBRU— AifFFd MR Felgei=d M1 @ [ 3R 11 :

&HAT 6 (Fo )
(1) (2)
50 = & ATIF 3000.00
50 = & e foheq 10 2 & AfaF 2000.00
10 =9 & AAfee foheq 1 29 7 tfer= 1000.00
1 a7 | st feg 50 o 3o & wrfar 500.00
50 foro TTo F srfar fheq 10 fFo TTo 250.00
EEIPED
10 fo ITo & st 200.00
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8. (i) arfera dicl SYHRT :

gHAT HE (T 0 )
(1) (2)
100 z7 & 1t 4000.00
100 2 ¥ rafer faeq 50 = & s(faF 3000.00
50 = & srte g 10 29 | stfg= 2000.00
10 27 | FrAfes fheq 129 7 sAfe= 1000.00
1 a9 & st g 50 fFo o & 500.00
CIBED
50 oo & e e 10T oMo 250.00
REIRED
10 TodT o § rAfdF 200.00

9. JMITAT HIYPH FYHIOT:

() FeRRIT Ty, uf o

30 1500.00 UfT $HIS

() IRTHROT BTScX T0 750.00 Wl SHTS
(1) o= SUBRT:
e I (Fo)
(1) (2)
100 e & srfas g9H 100 fex & form

500.00 =T 3T TAF
gfaf=r 100.00 ez =T
ITF AT+ form 250.00

®qT,

100 #ffex & s=fIw foheg
50 e 7 srfer

500.00

50 #ftex & sAfaF fheq 20
EESEIRET

250.00

20 e ¥ 9 TIF

200.00

10. TAHICR:

9819 T (FNe) 100 wiex /e a&

gE@ TR (FART) 100 ofieR /fiFe & aiftrw
fé=g 500 <fiex /fA=e

9819 I (7R ) 500 eex  /fAde 9 sifte 5000.00 %o

11. NS H9YH SYB:

), sifer Raem Hex

2000.00 %o

3000.00 %o

100 o
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12.

13.

14.

I HIex YIH 1000 Hex IT SHd UM
@ foU 50,00 UT N TAD
JfaRed 100.00 Hex a1 IHS
YN & foIU 5.00 99|
SIFeSl HHeN 1.00 ®UT Uy SIS
ar &7 e 25 Y Ry SHTS
T A9 ®
30 fA0 <o 50.00
60 fA0 <o 50.00
100 TR0 <o 50.00
15. o o off fediar 3000 ®UY Ufd SIS
16. Telo Wo ofl fewiar 3000 ®UY Ui SHTS
17. (i) 10 fdo TTo & & &HAT dATell HISCR A7 60 ®UT Ul SHIS

(ii) 10 fHoUTo & 31w TdF & &war arel HEeR AL

100 ®UT ufd s&Ts

S Al § Hor T gl —11 @ R W EfaRad <@ sigEm, srerfa—

A1
(Fram 20 <)
faff =1 rREN & forw weE W
ST 3T LT S ETRC IR T
e GGGl
1. 9T 8 (3) W | 25. FHTAF a1 IT AT | TIH AI0Y
e, HIT AT | FIqEEE fewenfRa | (i) WA/t ¥
D B . O ) forw 0500
A q18, "9 (i) g fawar—=0 5000
L L) (iii) =T faedT - £210000
ST AT vy fEfaT- %025000
(v)  Orer y 3=
(G T AT/
sroeTeor fouy enfe -
%050000
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o\ .
AT (TR |15 /

(vi)

6t U T [Agwr
CIEILRINCETE 1)
%025000

T 8 (4) Ui | 27. FHTAS® &1 IT AT | TIH I

% gHAET d1e AT | & [AfAat a1 fowr & | =gy fAawfawar -

g Fw1 g | oo ot %050000

TATIS AT fA\Tar - £0100,000

geT  10. TRt |28, RBfgd AW & | 997 90

HTA, ATA o ¥ | Ioaad § Fls 9eqagry, | (i) wrardl /et &

AAAT FAAAY o | AT AT HGQT Fed & | o0 - %0500

ey H FS
FoAag , HARK
I7 "faer UH 9T,
HIT AT &% g
SO, ST
EIESRER IS I

forw emfEq

(ii) G&ELT AT - €05000
(iiii )= =TI - €0 10000
(iv)FHTaT - €£025000
(v)Teioa| =N (TE
TR [EH AN [AUSO
=T afe ) - 050000
(vi) 3T (TR |9 [9Y
U F / ggwrt aiuiaar
/9% TR )- ®025000/-

grT 11. 91¢, |19
AT AT T qTHF
THEAT F ATHAT
eI, oA AT
T | afEad il

29. JAMTF THISAT Al
FE (SIYT ) FLA AT
JHIAT FA e *
form oo |

TIH AT

(i) gie (Earet)/srert
¥ forT - %0500

(ii) TET AT - €05000

(iiii )= =ATIT- €0 10000

T I, AT (iv)[RETaT -€025000
TUT FLAT AT (V)USIeTd ST (Ga
SIEAIE R A T T [EF AT [qTS
FAT | =T anfe ) - 050000
(Vi) =T (AT |5 [T
S 7 [/ AgEET rEtaar
[§ |Tf )- €025000/-
grer 12, TRt oft | 30. AT a1 AT /19 & | T9IH J9I0e

THTT ] 5 =g,

o H HeTegl &

(i) giee (Bdara)/seardt
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T, g1, | form erfeE | ¥ forT - 01000
EE-A I I | (i) G AT - 05000
aEq, JIST AT | (iii) =TT STITA- €05000
¥ ArEfaq giear (iv) fA=TaT - 05000
qT I wC H (v) UreT T SR (Fa
A, ATT AT HEAT THE [EF AT [ATST
a7 PR Rt a1 ) - %010000
qET | AT AT (vi) ¥ (A& G/
FH I AqE, froay/ EECORd]
=Isl & {IAT AT GIEISRIEED Afe)-
AT T TRT FLAT, %010000/-
I FAT A1
qRT AT AT
I FLATT
AT <l 5, AL
|
6. T 17. | 31. TEATASIT, ATCS o 9T | TIH AL
rfemtar, =err |7 & W F ow ol () gt (Raret)/searh
IT gEgaEdl # forT - %0500
T Aol AT (i) TEIT ATART - 05000
T FT @l (iii) =T SATIT- €0 10000
ST ST "I (iv) 9TaT - £025000
FLA IT dTe, |
TEQTAS, ¥IoTEe (v) TEIferm ST (GR
e ¥ R A [ AT /AT
TEQT HEAT . =T afT ) - £025000
VERNGEEI U WA
U [ gt il
/5% 31T )- €025000
7. gT 18 (1) I3 | 36 (1)3HT=H Tahoil &7 | AR Tomd & oo smaes
O 1 T2 FEge | fawa anfe & foru | gewr fasedret am oJrw
e g AfHwE, | ot | fasharetl =g gy
I, EIETE STAT g a@r o 5000/-
T,  faara, afe Jeorma & U smaed
giEs, JeATh, LR LG LI 2 2 < e A kS
At g & TR ST g ar

%o 25000/-
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e | ETorTEr
T STATAAT AT
|

9T 36 (2) THT
o T TS T A

36 (2)fFwTar g forelt
TG I LF AT H FH

sOferd g 9T
T FAAATAAT TR
g dg AEtHET
Ud Ffaq 4T
EE IR EA

EEEICEETG R RIS

Ife Joma & o smaed
ger  faharet Aar O
EEGIEIN-RRER IS I
1 10,000 &9 |

afe gou= & forw smaed
GRS | S E A AR
B T & & 50,000

T

grr 23 fa=
A & A AT
qrq Fr fafawto
@ % o emfeq
|

45 FTH & 54T aTe

d 9o F fafawtor F
form omrfeq |

10000 =94

10.

gTeT 23, FwE AT
=<k ot are =T
CICEC R EIE R L)
I \q a1 BT
FAT ATAT AT
* oo e
afaeffa T
g a7 O &
T wewr W a9
TR TG TET S
T& T ag o=
ARSI G E T

Tel waarg |

5000 =9

11.

T 24 I8
a7 grer H
T 97 47

AT & STAN
FHIAT |

33 FFATUT a1 AT
qTT %k YA & forw
QrTree |

TIH AT

(i) BT (TaTel!)/sEaTT
forw - 500 =9

(ii) TE<T AT - 5000 FIU

(iif) = =ATITA- 10000 =TT

(

(

iv) fAa|TaT -25000 &0
V) Tererm® RN (TR

TR [EH AR [ATSTIOT
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Rt a1t ) - 25000 =T
(vi) I (AT oA/
froey/ HERTL
atatai/d® rfe)-
25000/- =T
12. | g 33 sFeaTiud | 33 sEaTig d1e 47 | 10,000 90
qTE T 919 & O | |99 & fesrg & form
 foro ot | o |
13. YT 34 TS 91 | 34 JHTASE 1S AT HIT | TIH (Y
IT 919 GRT TRl | g7 aeqell arts & | (i) gis (wrarett)/emeamt
aifs & fesrg a7 | Oy o 9fEe™ & # foro - 500 =9IU
oREem & oo | form el | (i) gaT AT - 5000
e | qU
(i )= =TG- 10000
_'G_\‘TQ'
(iv) FrafaT -25000 =T
(V) TEIerTH =N (G
A GRS AR
jaueTeer =T e ) -
25000 =T
(vi) 7T (T ETA
[Moag [ "Ewrr
afafaar /A% e )-
25000 =TT
14. grT 35  AHTES | 35 FHTASR &1, HIT | TIAH JAqL0T
qTe, |17 GIT FaTU | GIT |HaT0 T&T9 e | (i) e (Fraret)/s et
Ja A & oo | & forw et | & forw - 500 =T
usll (i) & =ATET - 5000
"6_\‘TQ'
(i) =F =ATIE- 10000
'@TQ'

(iv) fR|Tar -25000 =97
(v) TS| SAN (]

A fEwm A
quegTeor BT efe ) -
25000 ®IT

(Vi) = (TCRIT EeHA/
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froey T
afafag/ 9% s )-
w=qu 25000/-
15. gTT 41, T (Tea | 41, [r=r g=ar Av | 9|y Sy
JEAT AT T | frem fGEeer I U7 | (i) g (WETe)/seaTEt
fAaror e ae R | | erfEa | form - 500 ®=qT
(ii) gETT ATIRT - 5000 €T
(iii )T =ATIT- 10000 YT
(iv) fRtaT -25000 =T
(v) USIeT® SN (G
A [EF AT /AT
fear amfx ) - 25000
"(:_\q'q
(Vi) I (TR G/
U / Agd gt
| §% @rfe )- 25000 =T
16. g 47 S ¥ | 47. A ¥ YEB/E | 5000 FOU
TEare & oo emfEa | | form emfea |
17. gT 53 (3) srfefeaw | A= wear f&fg® w17 | 1000 =90
% qefiT a9 U et | e (Eaw) e,
o % STaee | 2011 % 39Sl % Ioaad

A GRT,
CIKSIIEEIL))
e afed,
0103110 Td S0HI0

[Authoritative English text of the Government notification number FDS-A (3)-1/2022, dated
28-10- 2024 , Shimla-171 002 as required under Clause 3 of Article 348 of the Constitution of

India].

FOOD, CIVIL SUPPLIES AND CONSUMER AFFAIRS DEPARTMENT

NOTIFICATION

Shimla-2, the 28th October, 2024

No. FDS-A (3)-1/2022.—In exercise of the power conferred by Section 53 of the Legal

Metrology Act, 2009 (Act No. 1 of 2010) and after consultation with the Government of India, the
Governor of Himachal Pradesh proposes to make the following rules further to amend the
Himachal Pradesh Legal Metrology (Enforcement) Rules, 2011 notified vide this Department
Notification No. FDS-A(3)-1/2004-Loose, dated 13th May, 2011 and published in Rajpatra
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(e-Gazette), Himachal Pradesh dated 18th May, 2011 for carrying out the provisions of the Act
ibid and the same is hereby published in the Rajpatra (e-Gazette), Himachal Pradesh for the
information of the general public ;

If any person, likely to be affected by these draft rules has any objection’s or suggestion’s to
make with regard to the said draft rules, he may send the same to the Director, Food, Civil Supplies
& Consumer Affairs, SDA Complex, Block No. 42 Kasumpti, Shimla-171009 within a period of

thirty days from the date of publication of the draft rules in the Rajpatra (e-Gazette), Himachal
Pradesh.

The objection’s or suggestion’s, if any received within the period specified above shall be
taken into consideration by the State Government, before finalizing these rules, namely:—

1. Short title and commencement.—(1) These rules may be called the Himachal
Pradesh Legal Metrology (Enforcement) Amendment Rules, 2024.

(2) They shall come into force from the date of their publication
in the Rajpatra, Himachal Pradesh.

2. Substitution of Schedule IX.—In the Himachal Pradesh Legal Metrology
(Enforcement) Rules, 2011, hereinafter referred to as the ‘said rules’ for Schedule-IX the following
shall be substituted, namely:—

Schedule-IX

[See rules 8 and 10]

FEE PAYBLE FOR VERIFICATION AND STAMPING OF WEIGHTS AND MEASURES
AND WEIGHING AND MEASURING INSTRUMENTS

1. (a) Bullion Weights:

Denomination Fee per piece (Rs.)
10 Kg. 60.00
5Kg. 40.00
2 Kg. 40.00
1 Kg. 40.00
500 g. 30.00
200 g. 30.00
100 g. 30.00
50 g. 30.00
20 g. 30.00
10 g. 30.00

5g. 30.00
2¢g. 30.00
lg 30.00
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(b) Carat Weights:

(¢) Cylindrical knob type weights:

Denomination(1) Fee per piece (Rs.)
100g (500 c) 40.00
40g (200 c) 40.00
20g (100 c) 40.00

10g (50 ¢) 40.00
4g (20 ¢) 40.00
2g (10 ¢) 40.00
lg(5¢) 40.00
400mg (2 c) 40.00
200mg (1 ¢) 40.00
100mg (0.5 c) 40.00
40mg (0.02 c) 40.00
20mg (0.01 ¢) 40.00
10mg (0.05 ¢) 40.00
4mg (0.02c) 40.00
2mg (0.01 ¢) 40.00
Img (0.005c) 40.00

Denomination Fee per piece (Rs.)

10 Kg. 40.00

5Kg. 40.00

2 Kg. 30.00

1 Kg. 20.00

500 g. 10.00

200 g. 10.00

100 g. 10.00

50 g. 10.00

20 g. 10.00

10 g. 10.00
5g. 10.00
2g. 10.00

lg. 10.00

(d) Sheet Metal Weight (other then Bullian):

Denomination Fee per piece (Rs.)
500 g. 10.00
200 g. 10.00
100 g. 10.00
50 g. 10.00
20 g. 10.00
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10 g. 10.00
5. 10.00
2¢. 10.00
lg 10.00

(e) Iron hexagonal, knob type weights and parallelpiped weights:

Denomination Fee per piece (Rs.)
50 Kg. 50.00
20 Kg. 40.00
10 Kg. 40.00
5Kg. 40.00
2 Kg. 30.00

1 Kg. 20.00
500 g. 10.00
200 g. 10.00
100 g. 10.00
50 g. 10.00
20 g. 10.00
10 g. 10.00
58 10.00
2g. 10.00
lg. 10.00

(f) Standards weights for testing of high capacity weighing machines:

Denominations Fee corresponding to Max Fee corresponding to Max
permissible relative error permissible relative error 3.3/10000,
0.5/10000 in Rs. 1.7/10000 and 1.0/10000 in Rs.
100kg 75.00 50.00
200kg 150.00 100.00
500kg 300.00 200.00
1000kg 750.00 500.00
2000kg 1500.00 1000.00
5000kg 3000.00 2000.00

2. Capacity Measures:

Denomination Fee per piece (Rs.)
100 litre and Rs. 50 for the Ist 100 litre plus
above Rs. 7 forevery additional 100

litre or part thereof subject to
maximum of Rs. 5000

501 100.00
201 40.00
101 40.00
51 20.00

21 20.00
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3.

(b) Fabric Plastic/Woven/Steel tapes:

Length Measures:

(@

Non-Flexible:

(c) Folding Scales:

(d) Surveying Chain:

4.

Beam Scale Class A & B:

cm)

7597
11 20.00
500 ml 20.00
200 ml 20.00
100 ml 20.00
50 ml 20.00
20 ml 20.00
10 ml 20.00
Sml 20.00
2 ml 20.00
1 ml 20.00
Denomination Fee per piece (Rs.)
2 m. 20.00
1 m. 20.00
0.5 m. 40.00
1 m. graduated (at every cm) 40.00
0.5 m. graduated (at every 40.00

Accuracy Class

Fee per metre in Rs.

Class-I 2.00
Class-II 2.00
Class-II1 1.00
Denomination Fee per piece ( Rs.)
1 m. 20.00
0.5 m. 20.00
Denomination Fee per piece ( Rs.)
30 m. 200.00
20 m. 200.00
Denomination Fee per piece (Rs.)
200 Kg. 800.00
100 Kg. 600.00
50 Kg. 300.00
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20 Kg. 300.00
10 Kg. 300.00
5Kg. 200.00
2 Kg. 200.00
1 Kg. 200.00
500 g and below 120.00
5. Beam Scale Class C & D:
Denomination Fee per piece (Rs.)
1000 Kg. 400.00
500 Kg. 400.00
300 Kg. 400.00
200 Kg. 200.00
100 Kg. 200.00
50 Kg. 40.00
20 Kg. 40.00
10 Kg. 40.00
5 Kg. 30.00
2 Kg. 30.00
1 Kg. 30.00
500 g and below 20.00

6. Non-Automatic Weighing Instruments — Mechanical (Analogue) Class-III and IV:

Denomination Fee per piece (Rs.)
400 t 4000.00
300 t 3000.00
200t 3000.00
150 t 2000.00
100 t 2000.00
80t 2000.00
60t 2000.00
50t 2000.00
40t 2000.00
30t 2000.00
25t 2000.00
20t 2000.00
15t 2000.00
10t 1000.00

5t 500.00
3t 400.00
2t 400.00
1500 Kg 300.00
1000 Kg 300.00
500 Kg 300.00
300 Kg 200.00
250 Kg 200.00
200 Kg 100.00
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100 Kg 100.00
50Kg 100.00
30Kg 100.00
25Kg 100.00
20Kg 60.00
15Kg 60.00
10Kg 30.00
5Kg 30.00
3Kg 30.00
2Kg 30.00
1 Kg 30.00
500 g. and below 15.00
7. Non Automatic Weighing Instruments Electronic Class-III and IV:
Denomination Fee per piece( Rs.)
400 t 4000.00
300 t 3000.00
200 t 3000.00
150 t 2000.00
100 t 2000.00
80t 2000.00
60 t 2000.00
50t 2000.00
40t 2000.00
30t 2000.00
25t 2000.00
20t 2000.00
15t 2000.00
10t 1000.00
5t 1000.00
3t 500.00
2t 500.00
1500 Kg 250.00
1000 Kg 250.00
500 Kg 250.00
300 Kg 200.00
250 Kg 200.00
200 Kg 200.00
150 Kg 200.00
100 Kg 200.00
50Kg 200.00
30Kg 200.00
25 Kg 200.00
20 Kg 100.00
15 Kg 100.00
10 Kg 100.00
5Kg 100.00
3Kg 100.00
2Kg 100.00
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1 Kg 100.00

500 g. and below 100.00

8 (i) Non-Automatic Weighing Instruments both Mechanical and electronics class-

I and II:
Capacity Fee (Rs.)
Exceeding 50 t 3000.00
Not exceed 50t but exceed 10t 2000.00
Not exceed 10t but exceed 1t 1000.00
Not exceed It but exceed 50 Kg 500.00
Not exceed 50 Kg but exceed 10 Kg 250.00
Not exceed 10 Kg 200.00
8 (ii) Automatic Weighing Instrument:
Capacity Fee (Rs.)
Exceeding 100 t 4000.00
Not exceeding 100t but exceeding 50t 3000.00
Not exceeding 50t but exceeding 10t 2000.00
Not exceeding 10t but exceeding 1t 1000.00
Not exceeding 1t but exceeding 50 Kg 500.00
Not exceeding 50K g but exceeding 10 Kg 250.00
Not exceeding 10 Kg 200.00
0. Volumetric measuring Instruments:
Fee (Rs)
(a) Dispensing pumps each pump 1500.00 per unit
(b) Totalizing counter 750.00 per unit
(c) Other instruments :
Capacity Fee (Rs.)
Exceeding 100 litre Rs. 500 for the Ist 100 litres plus

Rs.250 for every additional 100
litre or part thereof

Not exceeding 100 litre but 500.00
exceeding 50 litre
Not exceeding 50 litre but 250.00
exceeding 20 litre
Not exceed 20 litre 200.00
10. Flow meters:
Fee (Rs.)
Flow rate upto 100 litre/min. 2000.00
Above 100 litre/min upto 500 3000.00
litre/min.
Above 500 litre/min 5000.00

11. Liner Measuring Instruments:
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Fee (Rs.)
Taxi, Auto rickshaw meters Rs. 100.00
Other meters Rs. 50 for the 1st 1000m. or part thereof
plus Rs. 5.00 for every additional 100m.
or part thereof
Fee (Rs.)
12. Clinical Thermometer: Rs. 1.00 per unit
13. Water meter Rs. 25.00 per unit

14. Peg measures:

Fee (Rs.)
30 ml 50.00
60 ml 50.00
100 ml 50.00
Fee (Rs.)
15. CNG dispensers Rs.3000.00 per unit
16. LPG dispensers Rs.3000.00 per unit
17. >i) Counter Rs. 60
Machines upto
capacity 10 Kg. Rs.100.0
(ii) Counter
Machines above
capacity 10 Kg

3. Substitution of Schedule XI.—For Schedule-XI appended to the said Rules, the
following shall be substituted, namely:—

Schedule-XI
[See rule 20]

Compounding fees for various offences

S1. |Section and nature of offence| Penal Section | As per proposed Compounding
No. sum
1. S.8(3) Use of weight25. Penalty |Ist offence:
measure or numeration otherfor use of non- (i) For hawkers/ non-
than the Standard weight,standard weight permanent- 500
measure or numeration or measures. (i1) Retailer-5,000
(iii))Wholesale dealer -10,000
(iv) Manufacturer-25,000
(v) Petroleum Industry (Retail
Outlets/Tank
Lorries/Storages Depots
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etc.)-50,000.

(vi) Others (Government
Organizations/PSUs/Co-
operative Societies/Banks
etc.)-25,000.

conformity to standards.

S.8 (4) Manufacture etc. of27. Penalty for
weight or measure only inmanufacture etc.

or sale of non-
standard weight
Or measure.

1st offence:
Dealer -50,000
Manufacturer-1,00,000

S.10 Transaction or dealing
or contract in respect of
goods etc., by such weight,

measure or number as|

28. Penalty for
making any|
transaction, deal

or contract in

1st offence:
(1) For hawkers/ non-
permanent- 500
(i1) Retailer-5,000

accordance with standard unit]
of weight or measure or
numeration.

units.

prescribed. contravention off  (iii) Wholesale dealer -10,000
the  prescribed (iv) Manufacturer-25,000
standards. (v) Petroleum Industry (Retail

Outlets/Tank
Lorries/Storages Depots
etc.)-50,000.

(vi) Others (Government
Organizations/PSUs/Co-
operative Societies/Banks
etc.)-25,000.

S.11  Quote or make29. Penalty forlst offence:

announcement or issue orquoting orf (i) For hawkers/ non-

exhibit of price list orpublishing, etc., permanent- 500

changing of price only inof non-standard  (ii)Retailer-5,000

(iii))Wholesale dealer -10,000

(iv)Manufacturer-25,000

(v)Petroleum Industry (Retail
Outlets/Tank
Lorries/Storages Depots
etc.)-50,000.

(vi) Others (Government
Organizations/PSUs/Co-
operative Societies/Banks
etc.)-25,000.

S. 12 Demanding or receiving
by whatever custom, usage,

practice or method any|
articles thing or service in|
excess or less than the
quantity specified in the]

30. Penalty for
transactions  in
contravention of
standard weight
or measure.

contract or agreement.

Ist offence:
(1) For hawkers/ non
permanent- 1,000
(i1) Retailer-5,000
(i11)Wholesale dealer-5,000
(iv) Manufacturer-5,000

(v) Petroleum Industry (Retail
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Outlets/Tank
Lorries/Storages Depots
etc.)-10,000.

(vi) Others (Government
Organizations/PSUs/Co-
operative Societies/Banks
etc.)-10,000.

Manufacture/repair or sell orrepairing, selling,|

6. S.17  Maintenance,  and31.Penalty of non|lst offence:
production of  records,maintenance or (i) For hawkers/ non
registers by manufacturer,non production| permanent- 500
dealer or repairer on demand. jof  documents,|  (ii) Retailer-5,000

etc. (ii1)) Wholesale dealer -10,000

(iv) Manufacturer-25,000

(v) Petroleum Industry (Retail
Outlets/Tank
Lorries/Storages Depots
etc.)-25,000.

(vi) Others (Government
Organizations/PSUs/Co-
operative Societies/Banks
etc.)-25,000.

7. S.18(1)  Compliance  of36(1).  PenaltyRs.5,000 if the application for
declaration in respect of pre-for selling, etc.,compounding is by retailers or
packaged commodity whetherof non-standardwholesaler, dealers.
manufactured, packed, sold,packages.
imported, distributed, offered, Rs.25,000 if the application for
exposed or possessed for sale. compounding is by Manufacturer

or importers.

8. S.36(2) Compliance of net36(2). Penalty forRs.10,000 if the application for
quantity — requirement ofmanufacturing, compounding is by retailers or
pre-packaged commodity|Packing orwholesaler dealers.
whether manufactured;importing of
imported, packed orpackages less inRs. 50,000 if the application for
manufactured. net quantity. compounding is by Manufacturer

or importers.

0. S.23 Penalty ford5. Penalty for Rs.10,000.00
manufacturing of weight andmanufacturing of
measure without license. weight and

measure without
license.
10. [S23 No person shall46. Penalty for Rs.5,000

offer, expose or possess foretc., of  weight
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measure unless he holds awithout licence.
licence issued by the
Controller.
11.  [S.24 Verification and33. Penalty forlst offence:
Stamping of weight onuse of unverified (i) For hawkers/non-
measure. weight or| permanent-2,000
measure. (i1) Retailer-5,000
(iii))Wholesale dealer-5,000
(iv)Manufacturer-5,000
(v)Petroleum Industry (Retail
Outlets/Tank
Lorries/Storages Depots
etc.)-10,000.
(vi) Others (Government
Organizations/PSUs/Co-
operative Societies/Banks
etc.)-10,000.
12.  [S.33 Penalty for sale of33.Penalty for Rs.10,000.00
weight or measure withoutsale of unverified
‘“verification”. weight and
measure.
13.  [S.34 Penalty for sale or34. Penalty forlst offence:
delivery of commodities byssale or delivery| (i)For hawkers/ non-
non-standards ~ weights orof commodities, permanent- 500
measures. etc., by non-{ (ii)Retailer-5,000
standard weight  (iii))Wholesale dealer -10,000
or measure. (iv)Manufacturer-25,000
(v)Petroleum Industry (Retail
Outlets/Tank
Lorries/Storages Depots
etc.)-25,000.
(vi) Others (Government
Organizations/PSUs/Co-
operative Societies/Banks
etc.)-25,000.
14. [S.35 Penalty for rendering35. Penalty forlst offence:
service by  non-standardsrenderingservices| (i) For hawkers/non-permanent
weight or measure by non-standard 500
weight, measure  (ii) Retailer-5,000
or number. (ii))Wholesale dealer -10,000
(iv) Manufacturer-25,000
(v) Petroleum Industry (Retail
Outlets/Tank Lorries/
Storages Depots
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etc.) -25,000.
(vi) Others (Government
Organizations/PSUs/Co-
operative Societies/Banks
etc.)-25,000.
15.  [S.41 Penalty for giving false41. Penalty forflst offence:
information or false returns. |giving false (i) For hawkers/ non
information  or permanent- 1,000
false returne (i1) Retailer-2,000
(i11)) Wholesale dealer -2,000
(iv) Manufacturer-5,000
(v) Petroleum Industry
(Retail Outlets/Tank
Lorries/Storages Depots
etc.)-5,000.
(vi) Others (Government
Organizations/PSUs/Co-
operative Societies/Banks
etc.)-5,000.
16. [S.47 Penalty for temperingd47. Penalty for Rs. 5,000.00
with licence tempering  with|
licence.
17.  S.53(3) Provision of any ruleViolation ofl Rs. 1,000.00
made under the Act provisions of any|
rule of Himachal
Pradesh  Legal
Metrology
(Enforcement)
Rule, 2011.

By order,

Sd/-
(R. D. NAZEEM),
Principal Secretary (F,CS & CA).

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001

NOTIFICATION

Shimla, the 19th September, 2024

No. HHC/Admn.6 (23)/74-XVI.—Hon'ble the Chief Justice in exercise of the powers

vested in him under Rule 2 (32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to
declare Civil Judge-cum-JMFC Kangra as Drawing and Disbursing Officer in respect of the Court
of Sr. Civil Judge-cum-ACJM, Kangra, H.P. and also the Controlling Officer for the purpose of
salary. T.A. etc. in respect of establishment attached to the aforesaid Court during the earned leave
period of Ms. Pratibha Negi, Sr. Civil Judge-cum-ACIJM Kangra, H.P. w.e.f. 23-09-2024 to
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05-10-2024 with permission to prefix Sunday falling on 22-09-2024 and suffix Sunday & Dussehra
holidays falling on 06-10-2024 & w.e.f- 07-10-2024 to 09-10-2024, respectively or till she returns
from leave.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 20th September, 2024

No. HHC/Estt.3(589)/2007.—03 days commuted leave w.e.f. 29-08-2024 to 31-08-2024
with permission to suffix Sunday on 01-09-2024 is hereby sanctioned, ex-post-facto, in favour of
Shri Ramesh Chand Binta, Court Master of this Registry.

Certified that Shri Ramesh Chand Binta has joined the same post and at the same station
from where he had proceeded on leave after the expiry of the above leave period.

Certified that Shri Ramesh Chand Binta would have continued to officiate the same post of
Court Master but for his proceeding on leave.
By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 14th October, 2024
No. HHC/GAZ/14-365/2015.—Hon'ble the Chief Justice has been pleased to grant
ex-post facto sanction of 14 days' commuted leave w.e.f 08-07-2024 to 21-07-2024 with
permission to prefix Sunday fell on 07-07-2024 in favour of Sh. Ravi, Civil Judge-cum-JMFC,
Sundernagar, H.P.

Certified that Sh. Ravi has joined the same post and at the same station from where he
proceeded on leave, after expiry of the above period of leave.

Also certified that Sh. Ravi would have continued to hold the post of Civil Judge-cum-
JMFC, Sundernagar, H.P., but for his proceeding on leave for the above period.

By order,
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Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 14th October, 2024
No. HHC/GAZ/14-420/2022.—Hon'ble the Chief Justice has been pleased to grant
ex-post facto sanction of 03 days' commuted leave w.e.f. 06-08-2024 to 08-08-2024 in favour of
Smt. Sonia Gupta, Civil Judge-cum-JMFC, Bilaspur, H.P.

Certified that Smt. Sonia Gupta has joined the same post and at the same station from where
she proceeded on leave, after expiry of the above period of leave.

Also certified that Smt. Sonia Gupta would have continued to hold the post of Civil Judge-
cum-JMFC, Bilaspur, H.P., but for her proceeding on leave for the above period.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION

Shimla, the 15th October, 2024

No. HHC/GAZ/14-339/2014.—Hon'ble the Chief Justice has been pleased to grant
ex-post facto sanction of 02 days commuted leave for 08-08-2024, 09-08-2024 in favour of
Ms. Anshu Chaudhary, Sr. Civil Judge-cum-ACJM, Dehra, H.P.

Certified that Ms. Anshu Chaudhary has joined the same post and at the same station from
where she proceeded on leave, after expiry of the above period of leave.

Also certified that Ms. Anshu Chaudhary would have continued to hold the post of Sr. Civil
Judge-cum-ACJM, Dehra, H.P., but for her proceeding on leave for the above period.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
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NOTIFICATION
Shimla, the 18th October, 2024

No. HHC/Admn.3(344)/92-1.—05 days commuted leave w.e.f- 16-09-2024 to 20-09-2024
is hereby sanctioned, ex-post-facto, in favour of Shri Vishal Shabi, Court Master of this Registry.

Certified that Shri Vishal Shabi has joined the same post and at the same station from where
he had proceeded on leave after the expiry of the above leave period.

Certified that Shri Vishal Shabi would have continued to officiate the same post of Court
Master but for his proceeding on leave.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 18th October, 2024
No. HHC/Estt.3(472)/96-1—02 days commuted leave for 20-09-2024 and 21-09-2024
with permission to suffix Sunday on 22-09-2024 is hereby sanctioned, ex-post-facto, in favour of

Shri Avnish Kant Tiwari, Court Master of this Registry.

Certified that Shri Avnish Kant Tiwari has joined the same post and at the same station
from where he had proceeded on leave after the expiry of the above leave period.

Certified that Shri Avnish Kant Tiwari would have continued to officiate the same post of
Court Master but for his proceeding on leave.

By order,

Sd/-
Registrar General.
HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001

NOTIFICATION
Shimla, the 21st October, 2024
No. HHC/GAZ/14-351/2015.—Hon'ble the Chief Justice has been pleased to grant 10 days
earned leave w.ef. 21-10-2024 to 30-10-2024 with permission to prefix Sunday fallling on

20-10-2024 and suflix Deepawali holidays falling w.e.f. 31-10-2024 to 03-11-2024 in favour of
Sh. Anuj Bahal, Civil Judge-cum-JMFC, Banjar, H.P.
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Certified that Sh. Anuj Bahal is likely to join the same post and at the same station from
where he proceeds on leave, after expiry of the above period of leave.

Also certified that Sh. Anuj Bahal would have continued to hold the post of Civil Judge-
cum-JMFC, Banjar, H.P.. but for his proceeding on leave for the above period.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 21st October, 2024

No. HHC/GAZ/14-267/2003-1.—Hon'ble the Chief Justice has been pleased to grant 10
days earned leave w.e.f. 17-10-2024 to 26-10-2024 with permission to suffix Sunday falling on
27-10-2024 in favour of Sh. Partap Singh Thakur, Additional District & Sessions Judge, CBI Court,
Shimla, H.P.

Certified that Sh. Partap Singh Thakur is likely to join the same post and at the same station
from where he proceeds on leave, after expiry of the above period of leave.

Also certified that Sh. Partap Singh Thakur would have continued to hold the post of
Additional District and Sessions Judge, CBI Court, Shimla but for his proceeding on leave for the
above period.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 26th July, 2024

No. HHC/Admn.16(35)92-V.—Hon'ble the Chief Justice has been pleased to cancel the
appointment of Ms. Ranjana (HIM/288/2013) and Sh. Bodh Raj Thakur (HIM/339/2016)
Advocates, as Oath Commissioners, High Court of Himachal Pradesh appointed vide this Registry
Notification  No. HHC/Admn.16(21)75-V-2715-23, dated 27-01-2023 &  No.
HHC/Admn.16(21)75-V-16808-16, dated 11-06-2024, with immediate effect.

By order,

Sd/-

Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 21st August, 2024

No. HHC/Admn.6 (23)/74-XVI.—Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2 (32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to
declare Civil Judge-cum-JMFC (I). Dharamshala as Drawing and Disbursing Officer in respect of
the Court of Sr. Civil Judge-cum-CIM. Kangra at Dharamshala, H.P. and also the Controlling
Officer for the purpose of salary. T.A. etc. in respect of establishment attached to the aforesaid
Court during the earned leave period of Sh. Nitin Mittal, Sr. Civil Judge-cum- CIJM. Kangra at
Dharamshala, H.P. w.e.f. 20-08-2024 to 24-08-2024 with permission to prefix 18-08-2024 &
19-08-2024 being Sunday & Gazetted holiday and suffix 25-08-2024 & 26-08-2024 being Sunday
& Gazetted holiday, respectively or till he returns from leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001

NOTIFICATION

Shimla, the 23rd August, 2024

No. HHC/Admn.6(23)/74-XVI.—Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2 (32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to
declare Additional District & Sessions Judge (I). Kangra at Dharamshala as Drawing and
Disbursing Officer in respect of the Court of Principal Judge, Family Court, Kangra at
Dharamshala, H.P. and also the Controlling Officer for the purpose of salary. T.A. etc. in respect of
establishment attached to the aforesaid Court during the earned leave period of Ms. Jyotsna Sumant
Dadhwal, Principal Judge. Family Court, Kangra at Dharamshala, H.P. w.e.f. 12-08-2024 to
17-08-2024 with permission to prefix Second Saturday & Sunday falling on 10-08-2024 &
11-08-2024 and suffix Sunday & Gazetted holiday falling on 18-08-2024 & 19-08-2024 or till she
returns from leave.

By order,

Sd/-
Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 23rd August, 2024

No. HHC/Admn.6 (23)/74-XVI.—Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2 (32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to
declare Civil Judge-cum-JMFC, Chamba as Drawing and Disbursing Officer in respect of the Court
of Civil Judge-cum-JMFC. Tissa, H.P. and also the Controlling Officer for the purpose of salary.
T.A. etc. in respect of establishment attached to the aforesaid Court during the earned leave period
of Sh. Sumit Thakur, Civil Judge-cum-JMFC, Tissa, H.P. w.e.f. 20-08-2024 to 24-08-2024 with
permission to prefix 18-08-2024 & 19-08-2024 being Sunday & Gazetted holiday and suffix
25-08-2024 & 26-08-2024 being Sunday & Gazetted holiday or till he returns from leave.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 30th August, 2024

No. HHC/Admn.16(20)75-111.—Hon'ble the Chief Justice, in exercise of the powers vested
in him U/S 139(b) of the Code of Civil Procedure, 1908, U/S 297(1) (b) of the Code of Criminal
Procedure, 1973 and Rule 5(vi) of the H.P. Oath Commissioners (Appointment & Control) Rules,
2007 has been pleased to appoint Sh. Abhishek Gautam (HIM/439/2022) and Ms. Chetna
(HIM/298/2021) Advocates, as Oath Commissioners at Jhandutta Disttt. Bilaspur for a period of
two years with immediate effect for administering oaths and affirmations on affidavits to the
deponents under the aforesaid Codes and Rules.

By order of Hon’ble the Chief Justice,
Sd/-
Registrar (Admn.).
HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 11th September, 2024
No. HHC/Admn.16(21)75-V.—Hon'ble the Chief Justice has been pleased to cancel the
appointment of Ms. Meena Devi (HIM/460/2021) Advocate, as Oath Commissioners, High Court

of Himachal Pradesh appointed vide this Registry Notification No.HHC/Admn.16(21)75-V-16808-
16, dated 11-06-2024, with immediate effect.
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By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 10th August, 2024
No. HHC/ Admn.28(45)/94-111.—The Hon’ble High Court of Himachal Pradesh, in partial
modification of Notification No. HHC/ Admn.28(45)/94-111-21521-37, dated 19-07-2024, has been
pleased to order that the Senior Civil Judge-cum-Additional Chief Judicial Magistrate, Sarkaghat,

shall hold the Circuit Court at Dharampur during 3rd week of every month instead of 4th week
from the month commencing from October, 2024 till further orders.

By order,

Sd/-
Registrar General.
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orfefr shct 991 <t g o Rig, Fard erare, S0 I9TR, deNd uider wrfed, et
AR (fRo"o) &1 Ush fded U gRT G RRER o Ud 9 / J&d fafdedn siferer, Ared
F U UAUhSed—Ud /Tl /dgues! /fedd i /20245064, f&Id  16—09—2024 ERT
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31d: FAAEIRYT Bl 39 3¥AER & A1hd qiud fbar oar 2 & 39 ar {6 &1 &g 9@
IR /YaRISt 81 dl a8 e 11—11—2024 BT UId: 11.00 g I7 399 g4 ey ft o g #
JETAd ol Rerd uiger Afed H IATeIdd AT ghleldd SO 3THR SR / VAR GOl BRI el
2| FiRa fafy a1 g9a qd & o1 omufcd U 9 89 @& JRA | i A9 <d g o R
fFardl srrel, S0 OTQR, dEdlel Uiger wifed, f7en RREAR (fRo¥o) & TbRoT W FRETER
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3 STt
A3 SR IR 13 (3) ST Td Hog USiihRoT SAIH, 1969.

orfefr sl Jdes B Ry g o S e Ry, Farh € do 1 geYR, dEdd
gl Aifgd, [Sel RRAER (f2090) &1 Ua e U3 gRT & INER o9 Ud 5/ />
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21—06—2024 ERT Al HA: 3O A I, &I TAEA A Tobl, AR Ple, Ad 34
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CHANGE OF NAME

I, Rekha Devi w/o Ajay Kumar, r/o Village Gran, P.O. Kunr, Sub-Tehsil Dharwala, Distt.
Chamba (H.P.) declare that my son's name Akrisht wrongly entered in his academic record, correct
name is Akrisht Kumar as per his birth certificate & Aadhaar Card, please note.

REKHA DEVI

w/o Ajay Kumar,

r/o Village Gran, P.O. Kunr,

Sub-Tehsil Dharwala, Distt. Chamba(H.P.).

CHANGE OF NAME

I, Samriti Pardhan w/o Sh. Anubhav Walia, r/o VPO Dari, Teh. Dharamshala, Distt. Kangra
(H.P.) declare that in 10th CBSE examination Roll No. 17264908 and Reg. H123/43171/0031 of
my daughter (Nishtha Walia) my name is wrongly entered as Samriti Walia. Whereas my correct
name is Samriti Pardhan. Concerned please note.

SAMRITI PARDHAN

w/o Sh. Anubhav Walia,

r/o VPO Dari, Teh. Dharamshala,
Distt. Kangra (H.P.).
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